e

Saa|TTS <

—— HEAD OFFICE

TN Uttarakhand Pollution Control Board
‘\!f} Gauradevi Paryavaran Bhawan
- 46-B, |.T. Park, Sahastradhara Road,
Dehradun (Uttarakhand)

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Factual Report in compliance of order dated 11.05.2022 passed by the
Hon'ble National Green Tribunal in the matter of Original
Application No. 330 of 2022 titled Ganesh Chand Sharma Versus
State of Uttarakhand & Ors.

INDEX
Sr. Description of Documents Page
No. Nof(s)
1 | Factual Report 1-4

2 | Annexure-1. Copy of Joint inspection report dated | 5-8
21.05.2022 of the Joint Committee.

3 | Annexure-2. Copy of letter forwarded to Head of the | 9-9
Department/Engineer-In-Chief, = Public = Works
Department Uttarakhand dated 24.05.2022.

Date: 02.06.2022
Place: Dehradun

Page1lof4




FACTUAL REPORT
Original Application No. 330 of 2022

In the matter of:
Ganesh Chand Sharma ... Applicant

Versus

State of Uttarakhand & Ors, .. ... Respondent

L. BACKGROUND

1. The Hon’ble National Green Tribunal in the matter of Original
Application No. 330/2022 titled Ganesh Chand Sharma Versus

State of Uttarakhand & Ors. inter alia issued following directions
on dated 11.05.2022:
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4. In view of the grievances raised in the letter petition, the
factual position also needs to be verified and remedial action is
required to be taken on the basis thereof. We accordingly
constitute Joint Committee of State PCB, Executive Engineer,
PWD Department and District Magistrate, Almora and direct the
same to verify the factual position, look into the grievances of the
applicant and in particular consider the alternative suggested by
the applicant in para 5.10 of the application for saving the Naula
from destruction in consultation with some local expert in the
field of Himalayan Geo-hydrology, if so required. State PCB will
be the nodal agency for co-ordination and compliance. Report may
be furnished on or before 26.05.2022 by e-mail at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR
Support PDF and not in the form of Image PDF.

2. Pursuant to the compliance of order passed by the Hon’ble NGT,
inspection of the site was carried out on 21.05.2022 by the Joint
Committee. Following officials were part of the Joint Committee:
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i)  Shri Jaivardhan Sharma, Sub-District Magistrate, Salt
Khumad (Almora)

ii)  Dr. Lalit Mohan Tiwari, Tehsildar, Salt Khumad (Almora).
i) Er. L.D. Mathela, Executive Engineer, Construction
Division, Public Works Department, Ranikhet (Almora).

iv) Dr. DK. Joshi, Regional Officer, Uttarakhand Pollution
Control Board, Haldwani (Nainital).

V)  Shri Mukesh Kumar, Assistant Engineer, Uttarakhand
Peyjal Nigam, Bhikiyasain (Almora).

FACTUAL REPORT:

The observations and recommendation made by the Joint
Committee are as follows:

. The Joint Committee visited the Naula/Water Source located at

village Malla Dhadharia, Tehsil Salt Khumad, District Almora.
The Petitioner was also present at the time of inspection.

- The total length of proposed motor road is 21 Km, out of which

2.225 Km. motor road is under construction.

. The present alignment of proposed road is about 20 meter above

the said Naula/Water Source located at village Malla Dhadharia.
As per finding of the Joint Committee, there is possibility of
damage to said Nula/water source due to construction of said
motor road. However, during inspection the said Naula/water
source was found undisturbed.

- After field inspection and discussion with the villagers of Malla

Dhadharia and Talli Dhadbharia, the Joint Committee found that
the Naula/water source may be conserved if the alignment of the
proposed road is changed.

Copy of inspection report of Joint Committee is enclosed
herewith as Annexure-1.
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III.  ACTION TAKEN BY UKPCB

Uttarakhand Pollution Control Board has requested the Head of
the Department/ Engineer-in-Chief, Public Works Department,
Uttarakhand vide letter dated 24.05.2022 to take necessary action
as per recommendation of the Joint Committee and inform to the
Hon’ble NGT about the action taken by the Department. Copy of
the letter was also forwarded to the Principal Secretary, Public
Works Department, Govt. of Uttarakhand for information.

Copy of letter issued on dated 24.05.2022 is enclosed as
Annexure-2.
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“In view of the grievances raised in the letter petition, the factual position also
needs to be verified and remedial action s required to be taken on the basis thereof We
accordingly constitute Joint Committee of State PCB, Executive Engineer. PWD
Department and District Magistrate, Almora and direct the same to verify the factual
position, look into the grievances of the applicant and in pqmcular con_su:lor the alternative
suggested by the applicant in para 510 of the application for saving the Naula from
destruction in consultation with some local expert in the field of Hnmalayan Geo-hydrology,
if so required Stale PCB will be the nodal agency for co-urd!nallor_w and compliance.
Report may be furnished on or before 26 052022 by e-mail at‘ judicial-ngt@gov.in
preferably in the form of searchable PDF/OCR Support PDF and not in the form of Image
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